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Proposal for modernisation of TISCO

181.  SHRI  VIJAY  KUMAR  N. 
PATIL: Will the Minister of STEEL 
AND MINES be pleased to state:

(a) whether the Government have 
received from the Tata Steel Company 
a proposal for modernisation involv­
ing a capital cost of Rs. 18 crores;

(b) if so, important details of the 
proposal received by the Government 
and for how long it is pending;

(c) the decision taken by the Gov- 
ernment in this regard;

(cJ) whether the proposal is kepi
I Pending because of the proposal for 
taking over of Tata Steel Company:
and

<«) whether  Government  have
•sen a flnai decision regarding taking
Ver of Tata’s steel company?

THE MINISTER OF STEEL AND 
MINES (SHRI BIJU PATNAIK): (a) 
to (c). A scheme essentially for the 
modernisation of TISCO at a capital 
cost of Rs. 118 crores was received in 
November, 1978. The proposed scheme- 
envisages: —

(i> Modernisation  of . 1F’  Blast 
Furnace;

(ii; Installation of  two  oxygen 
steel making vessels (in place of 
two existing open Hearth Furnaces), 
one vaccum are de-gassing unit and 
one continuous casting machine for 
casting billets;

(iii)  Modification of primary Mills 
by provision of one pre-warming pit 
and one soaking pit;

(iv) Installation of Bar Forging Faci­
lities.

Formal approval of Government for 
the various aspects of the scheme, to 
the  extent  required, has not been 
sought so far. This will be considered 
on receipt of application in this re­
gard;

(d) Does not arise.

(*) No, Sir. The matter is  still 
under consideration of Government.

Proposal to extend service period of;
Jawans

182. SHRI VIJAY KUMAR N. 
PATIL:

SHRI ARJUN SINGH 
BHADORIA:

Will the DEPUTY PRIME MINISTER 
and Minister of DEFENCE be pleased 
to state:

(a) whether Government are con­
sidering a proposal for extension of 
service period of Jawans;

(b) if so, furnish details of the 
proposal under consideration; and

(c) the decision taken in this re­
gard?




